
W.P.(C) 

Token Number- 2624/2020              S.J.    Caveat Clear 

    Manoj Kumar Singh   Petitioner 

     Versus 

1. Punjab National Bank & others Respondents 

C.F.S.                          
Petition:- Rs. 250/-                                                                             
Affidavit: Rs. 5/- + Rs. 15/-             
Vakalatnama: Rs. 15/- + Rs.15/-                        
Defects if any --                       

                                                 

1. Copy may be served to the respondent no. 6 and 7. 

2. Petition may be addressed in proper way ( pg- 3) 

3. Page 56 to 63, 69,70, 104 and 105 are faint. Fresh copy or T/c may be given. 

4. Page 68, 73 to 76,84 to 94 and 100 to 103 are either manuscript or not fairly legible. T/c 

may be given. 

5. Date (31.08.18) mentioned in Para, sub para 14 (pg-14) and (29.03.2019) mentioned in 

Para, sub para 20 ( pg- 274) does not tally with Ann-6 and 9 respectively. 

6. Certified copy of Ann-14 may be given with AFS of Rs. 10/-. 

7. P.O. mentioned in affidavit detail is differ with cause title page of petition and Vak. 

Details. 

8. Column 10 of presentation form may be filled up. 

 

 

 

…………………………………………………………………………………………………………………………………… 

 

 

 

 

 

 

 

 

 


